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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL //’//’

PRINCIPAL BENCH, NEW DELHI.
DOA,. NO- 1038 of 1990

New Delhi, dated this the 24th . of August, 1994,

MR, J.Ps SHARMA, MEMBER (J)

MRe Pol o THIRUVENGADAM, MEMBER (A)

Shri Karan Singh Lamba,

S /o 3hri Shiv Lal, :

Mechanic (Generator),

Delhi Milk Scheme),

West Patel Nagar, :
New DElhi“11D 008 . o . ’ eeo ‘ @\pplicant.

By Bdvocate: Shime L —sia tdS
| Versus:

1o Union of India,
- Through
The Secretary,
Ministry of #Agriculture,
-Department of Agriculture &
Cooperation,

‘Krishi Bhavan,
New Belhi-110001.

2, The General Mapager,
Delhi Milk Scheme,
West Patel Nagar, -
New Delhi-110 008. o ess Respondents.

By Advacatd: Madhav Panikar,

QRDER (0re1)

Hon'ble Mr, JsPe Sharma, Member (3

The applicant has been employed as Mechanic

(Generator} in Delhi Milk Scheme. He challenged the

Order dated 29.3.1990 passed by the Deputy General Manzger,

BN whereby recommendations of the 3taff Inspection Unit

made in the’'year 1983-~84 were directed to be implemented.

The applicant was declared surplus by the order dated
29.%.,1990., The interim relief sought for in the OA- by
the applicant has been granted and the impugned order

was stayed by order dated 29.5.7990.
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Initially the Respondent contested this application

and fiied reply to which the applicant has also filed |
rejoinde;.' The matter was admitted and it came up for
hearing tbday; Shri’K.L..éhatia,'ﬁdﬁocate, who represented
the applicant has since been.eXpired. Directions uere
iséued to issue notice to the applicant to be present.

!

He is not preégnt. - 3hri Maﬁhav Panikar, counsel for the

Respondent has filed an order dated 25th March 1991 uwhich

‘shows that the order dated 29.3,1990 has been uithdraun

and the applicant has been adjusted against the vacant
post of Mechanic in DM3, A copy of the order has heen

taken on record.

In visw of tHe above circumstances, the OA has

become infructuous and therefore, the same is dismissed.

No. costs _ . ’
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(PeTe THIRUUENGHDAH) , (J.P. SHERMAY
MEMBER (A} - : MEMBE R (3)




